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Light· and Sound Programme jp Kooark , 

2466. SHRI JAGAN ATH PATNAIK : 
WiU the Minister of TOURISM AND 
CIVIL AVIATION be pleased to ta te : 

(a) the places of TQurist Intetest where 
Sound and Light rogramn1~ arc 
conduct d; 

(b) whetber there is any proposa I 
under con ideration to start S und and 
Light Programme at ;New place ; and 

(c) if so, whether K 
will also be inclured 
programme'/ ,\ 

ark in Orissa 
jI) the said 

THE MINISTER OF STATE IN THE 
MINISTRY F TOURISM A D CIVIL 
A VIATIO (S I ASHOK GEHLOT): . 
(a) The places of tourist interest wher 
Sound and Light Programm s hav beeD 
introduced are as under :~ 

(i) Red Fort, D'elbi 

(ii) Sabarmati Ashram, Ahmedabad 

(iii) Shalimar G rd n, Sri agar . 

(iv) Teen Murti House,. New Delhi. 

(b) Work on Sound and Light Show at 
t Buxar (Bibar) is under progres . 

(c) There is no such propo at under 
consideration . 

COD tructloo of a Compo ite Stadiu · 10 

West Bengal 

2467. SH ANNAN MO AH: 
Will the Minister of YOUTH A FAIRS 
AND SPORTS b plea ed to state: 

(a) ' whether Government are aware of 
the fact that tbe Government of West 
Bengal i constructing a most moderp 
composite stadium at Salt Lake; 

(b) whcth r Government hav al 0 

received aoy r presenHltion frolD Oovern­
ment of West Bengal se king finanCial 
assistance for constructing the stadium; 

(c) jf so, the steps taken to help th 
construction of the stadium; 

(d) if not, whetb r the OOVernment 

would render all help, financiaJ and other­
wise to .compJete thal tadium; and 

, 

(e) if so, details thereof'/ . 

T E MI , ISTE OF TATE IN THE 
DEPARTMENT OF YOUTH AFFAIRS 
AND SPORTS (SHR R.K. JAICHNDRA 
SINGH) : (a) to (e) , Gov roment is aware 
that a modern compo ite stadiuOl is being 
constl uctcd by tbe Oovetntnent of West 
Beng I at Salt L ke City. The last re· 
presentation was received in the Depart .. 
ment (rom the Government of We t Bengal 
in 1983 for financial as i~tance to complete 
the above stad,ium. The State Government 
wa informed in Dee mber, 1983, 1hat 
such financial assistance a was permis ible 
under the pattern a,p'proved for th~ purpose 
was aJ , adrui ibl f r the stadium. 
However, du t oon traint of r sourc s, 
it Wll$ n t p ibJ for the Central Govern .. 
m~nt to grant financial a i tance of the 
magni tude required to c,ompJete the 

tadium. Th bud,getary cQostraints 
continue. 

Salt La e ~lectroDic Project in ,We t Beogal 

~468 . S R HANNA~ MOLLAH: 
Will tbe PRIME MINISTER be pleased 
to tate: 

(a) whetbe he b ' direct d the Dart .. 
n ent of Jectronics to clear all pending 
proposals for Electronic industrial lic nces 
for this purpos . 

(b) jf so, how many such propo als 
have since been cleared by ·the D pattmeu t ; 

(C) names of the sites where sUl;b uoits 
a't gOing to b in tall d; 

(d) capita) ' investment involved in these 
projects with State·wis detail; 

( ) whether the Salt Lake Electronics 
Project of We t Benlal also cOme under 
this directive; . 

, I 

(f) Whether the said proj ct · has 
been cleared by the Department; 

(g) if so. when; and 

(b) if not. , the reasons for that in ' 
details? 




